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Co-operation be pleased to state:

(a) whether U.S.A. has agreed to
give long-term food aid to India;

(b) if so, the main outlines of the
agreement entered into for the pur-
pose; and

(c) the terms on which this aid is
being given?

The Deputy  Minister in the Minis-
try of Food, Agriculture, Community
Dev and C tion (Shri
Shinde): (a) The matter is still under
their consideration.

(b) and (c). Do not arise.

1 ¢

Import of Foodgrains from U.SA.

*388. Shri Madhu Limaye:
Shri Warier:
Shri Indrajit Gupta:
Shri Prabhat Kar:
Shri Vasudevan Nair:
Shri P. C. Boroosh:
Shri S. C. Samanta:
Shri Subedh Hansda:
Shri M. L. Dwivedi:
Shri Bhagwat Jha Azad:
Shri Bibhuti' Mishra:
Shri P. H. Bheel:
Shri Kindar Lal:
Shri Vishwa Nath Pandey:
Shri Ram Harkh Yadav:

Will the Minister of Food, Agricul-
ture, Community Development and
Co-operation be pleased to state:

(a) whether it is a fact that the
Government of U.S.A, have agreed
to meet the ‘entire food deflcit of
India during the current year;

(b) whether it is also a fact that
the Government of U.S.A. have made
arrangements for the speedy despatch
of foodgraims to India;

(c) if so, the total quantity com-

mitted; and

(d) the detailed arrangements for
despatch?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community

Development and Co-operation (Shrl
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Shinde): (a) There is no commitment
as such. However, the supplies of
wheat and Milo under PL 480 are
being continued from U.S.A. and sup-
plementary funds have been provided
from time to time under the Agree-
ment of September 1964, for the pur-
chase of foodgrains in USA.

(b) Yes, Sir,

(c) and (d). The last amendment
to the PL 480 Agreement of Septem-
ber 1964 was made on the 5th Feb-
ruary, 1966 providing funds for
2 million tons of wheat and one mil-
lion tons of milo. The shipments
have already started. It is expected
that the above quantity of wheat
would be shipped by April.

The shipment of the foodgrains is
being arranged by the Government
of India at topmost priority. Arrange-
ments have been made to ensure that
the vessels carrying the grain not
only load quickly and’ sail without
delay from U.S.A. but also are dis-
charged quickly at our ports on
arrival.
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The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Co-operation (Shri
Shinde): (a) and (b). No new PL 480
Agreement hag been signed with
U.S.A, so far. The supplies of food-
grains from U.S.A. are, however, con-
tinuing under the PL 480 Agreement
of September, 1964 as amended from
time to time.

Shri R. G. Dubey: What is the
quantum of foodgrains received
during the last three months, and
may I know whether the various
ports, smaller or bigger, are in keep-
ing with the necessity of unloading?

The Minister of Food, Agriculture,
Community Development and Co-
operation (Shri C. Subramaniam):
‘Every month we are receiving roughly
about 700,000 to 800,000 tons of wheat
and other foodgrains. An estimate
has been made with regard to the
capacity of our ports to handle, and
it has been estimated that, even pro-
viding for other cargoes which would
be arriving, it would be possible for
us to handle 1.2 million tons of food-
grains during the non-monsoon
months and during the monsoon
months about 900,000 tons per ‘mbnth.

Shri R, G. Dubey: May I know
whether there is any rational arrange-
ment about distribution. For example,
when foodgrains are unloaded at
Bombay, what are the States that
come’' within thé purview of the
Bombay Port from the point of view
of distribution of foodgrains?

Shri C. Subramaniam: Generally,
from Bombay we send to the northern
States here up to western Uttar Pra-
desh and Maharashtra, and to a cer-
tain extent Madhya Pradesh also is
covered by it.
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Shri C. Subramaniam: We have
taken into ‘account our"requirements
and sufficient quantities would be

imported this year to avoid starva-
tion or distress.
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Shri C. Subramaniam: As far as
imported foodgrains are concerned,
the price is fixed by the Central Gov-
ernment and the sales are made on
that basis.
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Shri Surendranath Dwivedy: The
State Governments are profiteering
by selling at a higher price.

Shri Ranga: The Government of
India fix a particular price for the
imported foodgrains and sell it to the
State Governments. He poses the
question whether it is not a fact that
the State Governments are selling it
to the actual consumers at a much
higher price and -thereby indulging
Ain profiteering.

Shri C. Subramaniam: We fix the
price at which the State Government
should distribute foodgrains at the
consumers’ level. While fixing that
price we take 'into account the likely
expenditure to be incurred for handl-
ing, transport etc, Further, it is sold
through the fair price shops. So,
there is no possibility of profiteering.

Shri Indrajit Gupta: Was the Food
Minister’s attention drawn to a press
statement which was issued by the
former Chairman of the Foodgrains
Trading Corporatidon, Shri Pai, at the
time of his retirement in which he
stated. ...

Shri Hari Vishng Kamath:
nation.

Resig-
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Shri C. Subramaniam: It was not
resignation, please.

Shri Harli Vishnu - Kamath:.. Then
what wag it? -Was it removal?

Shri Indrajit Gupta: ."..:that nro-
vided the State Governments co-
operated with the Centre, whith: they
were not doing, the imported  food-
prains from America under PL 480
could be used as a buffer stock in-the
hands of the Centre 'and mot distri-
buted because the normal - require-
ments could be met even without:the
imported foodgrains provided: the
State Governments eo-operated - with
the Centre: What is the view of the
Government in this matter?

Shri C. Subramaniam: First of all
I should like to':clemr: the misappre-
hension that the Chairman of  the
Foodgrains Corporation: has resigned.
As a matter -of fact, he -was appointed
for one year and after the expiry of
that period he retired. So, the ques-
tion of resignation-does not arise.

Shri Hari Vishnu Kamath: We do
not mind the euphemism.
Shri Vasudevan Nair: Was there

any difference of opinion with him?

Shri C. Subramaniam: I can posi-
tively state that there was moi differ-
ence of opinion. between the . Food
Minister and the Chairman of the
Food Corporation,

Shri Surendranath Dwivedy: He
has made a statement that he could
not pull on with the officials of the
Food Ministry. Is it ‘a statement of
fact?

Mr. Speaker: The Minister might
answer the main question.

Shri C. Subramaniam: I do agree
that foreign imports should generally
be used as buffer stocks and not for
normal distribution. But unfortu-
nately, this year we are facing an
abnormal gituation. Because of the
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failure of the monsoon the production
has decreased very much. So this is
the occasion, if at all, when the im-
ported foodgrains have got to be used.

Mr.- Speaker: Shri Dwivedi.

Shri indeajit Gupta: Sir, he has
not answered the .main question. - He
has . simply stated that there is mno
disagreement between him and Shri
Pai. .What about .the-reaction to Shri
Pai’'s statement that the State Gov-
ernments. did. not co-operate and that
is why it is not possible to use the
imperted foodgrains only as buffer
stock?.. In other words, he says that
if they had co-operated this situation
would not have arisen,

8hri €. Subramaniam: That point
would ‘have arisen if there had been
a normal production and there had
been. procurement within each sur-
plus .State. for the purpose of making
supplies to the deficit ‘States. But,
unfortunately, even the surplus States
were reduced to the position of deficit
States during-this period. Therefore,
the question of the State's cooperating
which could have avoided the imports
does not- arise at all.
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Shri C. Subramaniam: Generally,
we are getting wheat and milo. These
are the fpodgrains that .we get. Other
foodgrains are not available. Take,
for examplg, kige.  They used to sup-
ply a quantity of 200,000 to 300,000
tons of rice in the former years. But
this year, .the gice is not available
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from U.S.A. Under the Agreement, 50
per cent of the quantities will come
in U.S. ships.

Shri M. L. Dwivedy: What is the
total .quantity which will be imported
during this year? He has not replied
to that.

Shri -C. Subramaniam: This year,
our requirement would be 10 to 11
million tons. We hope to import this
quantity.

Shri Bhagwat Jha Azad: The Gov-
ernment of India has repeatedly
showed its anxiety to enter into long-
term agreements- and so also we are
seeing the concern of the United
States Government, President John-
son, for us. If that is so, when both
the parties are so anxious, what are
reasons for not entering into long-
term agreements for the aid as has
been replied to in Question 3877

Shri C, Subramaniam: The main
point which the TUnited States
Administration has taken up is this.
We have been depending upon this
P.L. 480 for quite a long time and it
was hoped that we would reach the
stage of self-sufficiency at least by
the end of the Third Plan period.
Therefore, they express a concern
that even during the Fourth Plan, we
are going to depend on P.L. 480. They
want to be assured as to whether we
would reach the stage of self-
sufficiency at any time. They have
intimated to us that after five years,
may mot have surplus to give to India
and, therefore, it is necessary for
India to reach the stage of self-
sufficiency at least in the next five
years. They were impressing -that
point to us and about the formulation
of a worthwhile agricultural pro-
gramme to reach self-sufficiency.
They said,that -continuing -dependence
on P.L. 480 will be a dangerous risk
for India,

Shri Wardor: May I know. what is
the main amendment made in the
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Agreement and whether there is any
substantial change either.in the con-
ditions or in the price fixed?

Shri C. Subramaniam: The amend-
ment is only with regard to the quan-
tity which could be imported, The
1964 Agreement was only for 4 million.
tons. They go on amending it because
additional funds will be made avail-
able. '

Shri Kapur Singh: I want to know
whether the Americans who are
meeting our food shortage have ever
hinted to us, directly or indirectly,
that they perceive a causal connection
between our experiments in socialism
and our food shortages.

Shri C. Subramaniam: No, Sir; not
so far as I know.

Shri Kapur Singh: He says, not as
far as he knows. Does he speak on
behalf of the whole Government?

Mr. Speaker: He cannot give any
information which might be within
the knowledge of somebody else.
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Shri C. Subramaniam: I do not see
the connection between the two. As
a matter of fact, we have to take all
the necessary steps for increasing
food production, We are importing
only to meet the gap which exists
today because of our failure on the
food front.

Shri R. S. Pandey: Today, the
papers have given certain figures
about the production of foodgrains
which show that the food production
is the lowest in our country as com-
pared to the other countries of the
world. In view of that, I want to
know whether the provision of
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Rs. 4,300 crores which has been made
for agriculture in the Fourth.Plan is
going to be increased in order to pro-
duce more.

Shri.C. Subramaniam: As the hon.
Member is aware, we are giving the
highest priority to Agriculture and
within the .resources available, even
though the - other. sectors are being
cut down, necessary funds are being
made available to the agricultural
sector. I do not think that, if any-
thing, the programme would fail for
want of funds; it may fail for other
reasons like our inability to imple-
ment.

Shri , Inder .J. Malhotra: May .1
know whether the Food Minister or
the Government of India has given
any kind of assurance or indication
to the U.S, Government as to the pro-
bable time by which India hopes to
become sgelf-gufficient?

Shri C. Subramaniam: We have
indicated, in a document, our produc-
tion programme showing that it should
be possible for us to give up imports
of goodgrains by 1970-71.

Shri Hem Barua: The report is that
there are five rats to one Indian in
this .country, which eat away 20 per
cent of the foodgraing available in
this gountry. In that context, may I
know what measures Government
have taken or propose to take by way
of introducing family planning among
rats or increasing the population.of
cats in this country?

8hri_ C. Subramanlam: We are not
undertaking family planning but we
are undertaking family eradication of
-ats.

Shri.S. M. Banerjee: From the state-
ment of the hon. Minister it is clear
that the condition is not as bad as it
appears to be. I want to know whe-
ther his attention has been drawn
to Shrimati Indira Gandhi's talk with
the Pressmen where she has said that
the' condition is likely to worsen
within two months. I would like to
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know whether there is any truth in
it,and on.what basis she made such
a stat t to the Pr

Shri C.. Subramaniam: I am sure
‘the hon. Members are aware that
generally the months of May, June,
July and. August are the lean months
in -our..country because there are mo
sizable harvests during. that period
and generally the availability de-
creases. Partioularly in the context
of decreased production due to mon-
soon failure, those are going to be
difficult months, but I can assure the
hon. House that we are taking all
measures possible for the purpose of
building up stocks to meet the situa-
tion during those four months and I
can cenfidently say that we would
be able to tide over the crisis with-
out any starvation.

Shri Surendranath Dwivedy: Is
there any truth in the report that a
long-term and phased agreement for
supply of foodgrains from U.S.A. is
not possible because of inadequate
facilities in Indian ports to receive
the foodgrains?

Shri C. Subramaniam: I have
already stated that a team from the
~U.S.A. came over here and made an
assessment that it should be possible
for us, even with the existing facili-
ties, to import 10 to 11 million tonnes
- yearly '‘and with some marginal
arrangements, we -could import an-
other four million tonnes during one
year,

Shrimati Savitri Nigam: How far
is it correct that, in India, out of
those funds' which are connected with
P.L. 480 funds account, the American
Government is ready to give money
in the form of loan for irrigation pro-
jects? If the answer is in the affir-
mative, may I know how the Indian
Government ig intending to encourage
people to take that loan and utilise
that loan?

Shri C. Subramaniam: The utilisa-
tion of the fund:'will be with the
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Finance Ministry. If the hon. Mem-
ber is interested, the question may
be put to the Finance Minister.
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Shri C. Subr fam: I t
immediately give the total quantities
which have been imported during the
last ten years. It should be, if any-
thing, round about 20 million tgnnes.
That is what I should say. As far as
the payment is concerned, we pay in
rupee funds....

Mr. Speaker: The question is: how
much did we purchase; haw much did
we get as gift and how much did we
get as loan.

Shri C, Subramaniam: This is pay-
ment in rupees immediately. There-
fore, the loan does not arise. For the
freight we immediately pay. So, most
of these things is on payment, but in
rupee payments.
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Shri C. Subramaniam: This' depends
on the interpretation. 'As a matter’
of fact, we pay in terms of rupees
and those rupees are retained here.
Therefore, it is on : payment: ‘basis.
No doubt, how this-amount should be
utilised is a matter of agreement bet-
went the U.S.A. and the Indian Gov-
ernment?
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Shri C. Subramaniam: These figures
are available every year; we publish
the plan targets and the amounts
which have been expended, But if
the actual figures are needed, I would
like to have notice.
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Shri H. N. Mukerjee: Some time
ago when the United States Govern-
ment was trying to frighten us- by
suggesting that they were withhold~
ing PL-480 aid, there was a report
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that Government was preparing two
alternative schemes --regarding .. the
supply of food to our country, one on
the basis of the availability of U.S.
imports and the other on the -basis
that such imports would no longer
be available. May I know whether
the 1attet kind of report which is very
necessary' for .our purposes in order-
to develop our self-reliance campaign
is ready and would be discussed, pro-
perly speaking, so that the country
might be apprised of its duty in that
regard?

Shri C. Subramaniam: No doubt,
we were also preparing for a contin-
gency when mno aid will be available.
from the USA but that would have
led to serious and difficult conditions
in the country. Therefore, we tried
our best to get them; for, even with
these imparts,. we hear about hunger
marches in West Bengal, Kerala and.
other parts of the country; just now, .
we are injecting into the market.
round about 850,000 tons of wheat
every month, but in spite of that, hon.
Members complain that there is star-
vation in the country. Without this
amount of foodgrains being made
available, hon. Members can imagine
the plight of the people.
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Shri C, Subramaniam: We are get-
ting rice from Burma, Thailand and
the UAR; these are the three main
countries from which we are getting
it.
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Shri C. Subramaniam: No such
suggestion has been made to the Gov-
ernment of India.

. Shri’ Vasudevan Nair: Is it a fact
that the United States Government
have told our Government that it
will not be possible to meet all our
requests for imports- and that we
.should eonvert part of our land under
cotton crop into land under food crop
and that they would be pleased to
give us cotton instead of food? 1Is
that a fact, and, if so, what is our re-
action to this proposal?

Shri C. Subramaniam: No such
proposal has been made to the Gov-
ernment of India.
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S8hri C. Subramapiam: I have
already placed before Parliament a
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document showing the programme and
strategy we are going to adopt during
the Fourth Plan period, and we have
shown there how the targets could
be reached. It is on that basis we
expect to reach the targeted produc-
tion.
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Shri Daji: What is the price at
which US wheat is imported and the
administrative and distribution charges
estimated and the price at which it is
sold to the consumer?

Shri C.:Sabwamaniam: Now we sell
at the wholesaler’s level at Rs.: 52 per
quintal. All the charges, the cost we
pay, the freight charges are the handl-
ing charges come to round about that
figure, Rs. 50-51,

Shri Daji: My question has not
been replied to....
QR WRAY : AFE FhEA—

7 -HOET AT WA |
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Shri Daji: I asked what is the
price at which it is imported.

Shri C. Subramaniam: I cannot
immediately give a break-up. But as
I said, the actual cost we incur and
the freight and handling charges
come to round about Rs. 51.
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The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Development and Co-operation (Shri
Shinde): (a) No, Sir.

(b) and (c). Do not arise.
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Shri Bhagwat Jha Azad: Is it a fact
that even today it is possible for any
citizen to go to the black markets of
Delhi and purchase any quantity of
foodgrains he likes? If so, how do
Government think that it is not a fact
that such of the foodgrains huve dis-
appeared?

The Minister of Food, Ag:iculture,
C ity Develop t and Co-
operation (Shri C. Subramamiam): As
soon as statutory rationing was in-
troduced, we asked the traders to dec-
lare their stocks. There were declara-
tions to the extent of indigenous wheat
10,034 quintals and rice 2,186 quintals
and also various other articles. It is
quite possible that some of the stocks
are withheld without. being declared.
But it can only be a marginal quan-
tity. Whatever might be the arrange-
ment, however tight might be the
cordon,I have no doubt in my mind
that there are bound to be leakages.

Shri Bhagwat Jha Azad: If the leak-
age is of a very small quantity, it does
not very much affect the position.
But when everything is under ration
and when better stuff is available in
the form of indigenous wheat in free
market, how do Government say that
the leakage is small, that is to say,
when better qualities are available in
large quantities, as much as one wants
to purchase?

Shri C, Subramaniam: At a high
price, perhaps a few individuals might
be able to get whatever they require.
It may be a quintal or two. But if it
is a question of supplying the whole
community, it will not be adequate.
I do agree that particularly soon after
the introduction of rationing some
stocks may have been withheld and
fhey may be making some profit. But
in course of time, that would disap-
pear, apart from these marginal
leakages.
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